
GOVERNMENT OF INDIA 
COMMERCE AND INDUSTRY 

LOK SABHA

UNSTARRED QUESTION NO:3422
ANSWERED ON:20.08.2004
EMPLOYMENT IN LIMITED COMPANIES 
Tripathi Shri Chandramani

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) the total number of limited companies in the country state- wise; 

(b) the details of the people working in each of these companies State-wise; and 

(c) the steps proposed to be taken by the Government to provide job to the local people in these limited companies?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI E.V.K.S. ELANGOVAN ) 

a) The Statewise total number of limited companies in the country as on 31.3.2004 is given at Annex I. 

b) As per the results of latest Annual Survey of Industries conducted by the Central Statistical Organisation for the year 2001-02, there
were 44087 factories under the Public and Private Limited Companies, employing about 48.11 lakh persons. (Statewise details at
Annex II) 

c) Candidates register their names for employment with the local Employment Exchange as per their residential address. Factories
and other establishments notify the vacancies to the respective employment exchanges and these exchanges in turn sponsor the
names of the candidates against these vacancies as per their seniority. Filling up of vacancies either through the employment
exchanges or through other sources however rests with the employer. 

Annex I 

STATEMENT REFERRED TO IN PART (a) OF THE LOK SABHA UNSTARRED QUESTION NO.3422 

     No. of Companies

S.No.   STATE/U.T.      PUBLIC     PRIVATE  TOTAL

1. ANDHRA PRADESH   6437   35104  41541

2. ASSAM     587   4104  4691

3.  BIHAR     1530   8383  9913

4. GUJARAT    5633   36177  41810

5. HARYANA    700   5440  6140
6. HIMACHAL PRADESH  348   1806  2154

7 JAMMU & KASHMIR   206   1767  1973

8. KARNATAKA   2680   28155  30835

9. KERALA    1459   13107  14566
10. MADHYA PRADESH   1881   13431  15312
11. MAHARASHTRA   12208        128836  141044
12. MANIPUR    43   144  187
13. MEGHALAYA   70   383  453



14. NAGALAND   14   294  308
15. ORISSA    901                6077            6978
16. PUNJAB     2207               12709           14916
17. RAJASTHAN   1634               15806   17440 
18. TAMILNADU   7937               49061           56998
19. TRIPURA    11                  82              93
20. UTTAR PRADESH   5102               20756           25858
21. WEST BENGAL   10694               66485           77179
22. A & N ISLAND          1                   9               10 
23. ARUNACHAL PRADESH  11                 252             263
24. CHANDIGARH   1337                5343            6680
25. D & N HAVELI   36                 119             155 
26. DELHI    13161              106545          119706
27. GOA    314                2583            2897
28. DAMAN & DIU   34                  84              118
29. LAKSHDWEEP   0                 1               1
30. MIZORAM    2                  33              35
31. PONDICHERRY   202                1056            1258

  GRAND TOTAL  77380   564132    641512

Note:  Figures relating to number of Companies in Jharkhand, Chhatisgarh & 
 Uttaranchal are included in figures of companies in Bihar, 
 Madhya Pradesh & Uttar Pradesh respectively.

Annex II

Statement referred to in Part (b) of Lok Sabha Unstarred Question No.3422

Number of factories under the Limited Companies and Persons employed Annual Survey 
of Industries 2001-02

States     PUBLIC   PRIVATE   TOTAL
     LIMITED  LIMITED

Jammu & Kashmir  Factories 32    58      90
   Persons  10955  4424   15379

Himachal Pradesh   Factories 87   205     292
   Persons  18739  12041         30780

Punjab   Factories 382   976    1358
   Persons       125581   52818        178399

Chandigarh(U.T.)   Factories 8    96     104
   Persons  363  5102    5465

Uttaranchal  Factories    81   143     224
   Persons  24670  4847   29517

Haryana   Factories 615  1135    1750
   Persons       135939  64579        200518

Delhi   Factories 212  1047    1259
   Persons  19863  41841         61704



Rajasthan  Factories 560  1461    2021
   Persons  97128  53747        150875

Uttar Pradesh  Factories 1024  2399    3423
   Persons       194057  109136        303193

Bihar   Factories 75  178     253
   Persons  12686  12264   24950

Nagaland  Factories 1  16      17
   Persons  271  444     715

Manipur   Factories 1  3       4
   Persons  0  130     130

Tripura   Factories 4  22      26
   Persons  1434  1049    2483

Meghalaya  Factories 2  9      11
   Persons  596  455    1051

Assam   Factories 142  532     674
   Persons  29857  49677   79534

West Bengal  Factories 854  2085    2939
   Persons       285719  106350        392069

Jharkhand  Factories 127  305     432
   Persons  54673  28970   83643

Orissa   Factories 119  486     605
   Persons  24311  28214   52525

Chattisgarh  Factories 170  219     389
   Persons  66801  9125   75926

Madhya Pradesh  Factories 487  699    1186
   Persons       105332  38292        143624

Gujarat   Factories 1807  3453    5260
   Persons       323189  178527        501716

Daman & Diu  Factories 163  371     534
   Persons  12380  15242   27622

D & Nagar Haveli  Factories 257  360     617
   Persons  31132  14629   45761

Maharashtra  Factories 2144  5417    7561
   Persons       502255  262488        764743



Andhra Pradesh  Factories 1151  1870    3021
   Persons       342258  202888        545146

Karnataka  Factories 705  2202    2907
   Persons       146099  148077        294176

Goa   Factories 152  175     327
   Persons  16433  8009   24442

Kerala   Factories 513  744    1257
   Persons  92197  31382        123579

Tamil Nadu  Factories 1819  3410    5229
   Persons       362926  263491        626417

Pondicherry  Factories 151  157     308
   Persons  17744  6782   24526

A & N. Island   Factories 4  7           11
   Persons  360  245     605

All India  Factories 13848  30239   44087
   Persons  3055948  1755262     4811210

Notes:  

i.  The reference period for collection of data from the Industrial  
 Units relates to the financial year ending on any day between 1st 
 April, 2001 to 31st March, 2002.
ii.  The ASI 2001-2002 extended to the entire country except the states 
 of Arunachal Pradesh, Mizoram, Sikkim and UT of Lakshadweep.

iii.  In terms of the Industrial Units, it covers the following:-

a)       All factories registered under Section 2 m 
(i) and 2 m 
(ii) of the 
 factories Act, 1948 employing ten or more workers using power and those 
 employing 20 or more workers with or without using power on any day of 
 the preceding 12 months;

b)       Bidi & Cigar manufacturing establishments registered under Bidi & Cigar Workers 
 (condition of employment) Act, 1966, employing 10 or more workers using power
 and those employing 20 or more workers with or without using power, and

c)       Certain services and activities like cold storage, water supply, repair of  
 motor vehicles and other consumer durables like watches, etc. 
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